167 Written Answers

Only a complaint regarding the appoint-
ment of E.D.B.P.M. at Garaul B.Q. was
reccived by the Postmaster-General, Patna
which is being looked into.

Ceatraily sponsored schemes for Karnataka
in Fifth Plan

5652 SHRI P. R. SHENOY : Will the
Munister of PLANNING be pleased to state:

(a) what are the Centrally sponsorcd
scheme for the Karnataha State under the
Fifth Fine Year Plan; and

(b) when these schemes are expected to
be completed?

THF MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) and (b). The
schemes to be included in the Centraily
sponsored sector for Karnataka and other
States for the Fifth Plan period are corrent-
lv uader discussion with the Minsstnes
and will be finally deteriminod by the National
Developmient Council when it meets
next.

Temporary and Permanent Posts of L'.1D.Cs.
and Assistants lving vacant in the Central
) Secretariat Services

5653. SHRI S. M. BANERILE : Wili the
PRIME MINISTER be pleased to staic:

(a) the pumber of posts (Cadre-wise) of
Upper Division Clerks temporary as well
s permanent, mn the Central Secrelanat
Clerical Service lying vacant or not filked
in accordance with the instructions of the
Department of Personnel contmned 1n thew
O.M. No. 1t 11 73.CS(l), dated the 7th
January, 1964 as on tst March, 1974; ani

{b) the number of posts (Cadre-wise) uf
Assistants temporary 43 well as permanent,
in the Ceniral Secretariat Service lying
vacant or not flkd as on the fat March,
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THE MINISTER OF STATE IN THE
MINISTRY QF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHRT RAM NIWAS MIRDHA) !
(8) and (b). As the Central Secretariat Clarical
Service and the Assistant’s grads of the
Central Secretariat Service are decentralived
cadres, the required information s not
avsilable in the Department of Personnet
and Administrative Reforms, It is being
collected from the cadre authorities, and
will be laid on the table of House.

Exemptions to 1.D.Cs in the Central
Secretarint Clerical Service who have not
Passed Typing Test

5654. SHRI S.M. BANERIEE : wWll
the PRIME MINISTER be pleased to state
the number of Lower Dwviwion Clerks n
the Central Secretariat Clercal Service
as on 151 March, 1974 who have not passed
typng test nor have spectdically been exemp-
ted therefrons ?

THEF MINISTLR OF STATE IN THE
MINISTRY OF HOML AFFAIRS AND
IN THF DEPARTMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA) :
The information 15 being collected
and will be laid on the Table of the House.

Prometion of L.D.C.s. As U.D.Cs,

5655, SHRI S, M. BANERJLE : Will the
PRIME MINISTER be pleased to state:

fa) the number of Lowes Division Clerks,
cadreswise who have not so far been pro-
moted to the Grade of Upper Division
Clerka in accordance with the imtructions
saued by (he Departiment of Personnel &nd
Administentive Reforms vide their O.M.
Wo. IL1L73-CS(T) dated 7th Jaouary,
194; amd

{b) the sepe belog taken 1o promole
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. THB MIN!STER OF S'rA'I"E IN THE

MINIWRY OF HOME AFFAIRS AND
a ,IN THE DEPARTMENT - OF PERSON-
. .NEL {SHRI RAM NIWAS MIRDHA) :
{3) The requisite information is ‘being
‘collected ‘and will be laid on the Table of
the House.

"(b) The Central Secretariat Clerical
Sarvica is a decentralised Service and nor-
mally persons, who have been brought
-within the zone (i.e. range of seniority)
vide this Department of O.M. No. 11/11,73-
CS(IN, dated the 7th January, 1974, and
serving in & panicular cadre of that Service
are c¢onsidered for promotion to U.D.
Geade in that Cadre against available vacan-
cies. However, if they cannot be promoted
to U.D. Grade for want of vacancies in their
own cadre, they are considered for nomi-
nation to ather cadres for appointiment as
U.D.Cs as and when vacancies are reported
by those Cadres in which no eligible L.D.Cs.
are available for promotion.

Notices of Termination of Service servet
on L.D.Cx. ‘tn Coutral Secretariat Clevical
Service

5636, SHRT §. M. BANERJEE : Willthe
PRIME MINISTER be plcased to state:

* () the nusaber of Lower Division Clerks
n the Contrai Secretariat  Clerical Service
to whom notices of termination of service
were served ps per the instructions  of the
Departmant. of  Personnel and  Adminis-
trative Reformn ‘vide their Memorandum
No,. 8{34{73-(31(’(1}. d!md the st July.
1973, tnd
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"IN THE DEPARTENT “OF rsasomusl_ '
(SHRI RAM 'NIWAS 'MIRDHA) = @)
and (b). The information is being collected

and will be laid on the table of the House.
Calcutta-Delhi Tronk Line

$657. SHRI PRIYA RANJAN DAS
MUNSI: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) whether the Trunk division of Calcutta
and the demand line for Delhi from
Cakutta Telephone Exchange remain dead
or inactive or most of 1he occasions;

{b) whether the Ministry are also aware
of the fact that the monitors in this Trunk
division mostly do nol take care of the
subscribers; and .

{c) if so, whether any comprehensive
enqguiry can be arranged in this regard, so
that the relation between the subscribers
and the telephone departmient including
the service standard can be improved or
strengthened ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(PROF. SHER SINGH) : (a) No. Sir. Some-
times when the trunk routes are interrupted,
it is not possible to maintain the ‘demand”
trunk services. On such occasions calls
are booked and connected in the usual
manner. Such occasions are, however,
not- very frequent.

(b) 1t has been ascertained that no specific
complaints have boen received in this regard.

{¢). Minister of Conwnunications  and
senior officers of the P &T Department
have visited Calcutta and studied the posi-
tion'in detail and have devised various Ways
and means for further impraving the

telephone service at Calcutta.





